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IN THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 200 OF 2014
IN THE MATTER OF:
M.C. Mehta . .......Applicant
Versus
Union of India &Ors. ... Respondent

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF
DISTRICT GANGA PROTECTION COMMITTEE, BAGESHWAR,
UTTARAKHAND __ THROUGH __ DISTRICT __MAGISTRATE,
BAGESHWAR, UTTARAKHAND IN_COMPLIANCE OF ORDER
DATED 05.09.2023 PASSED BY THIS HON’BLE TRIBUNAL IN
THE ABOVEMENTIONED MATTER

|, Anuradha Pal D/o Shri Satish Pal aged about 36 years,
presently posted as District Magistrate, Bageshwar, District
Bageshwar,Uttarakhand , do hereby solemnly affirm on oath and

state as under:

That in my abovementioned official capacity, | am acquainted
with the facts and circumstances of the present matter, and | am
fully competent to file present Status Report by way of Affidavit
on. behalf of District Ganga Protection Committee,
Bageshwar,Uttarakhand through District Magistrate,

Bageshwar,Uttarakhand.

2. That the abovementioned matter was listed on 05.09.2023 before

this Hon’ble Tribunal and after hearing, this Hon’ble Tribunal was

e
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pleased to pass a detailed order, the relevant portion of the same

is quoted below:-

..........................................................

2. The matter relating to Uttarakhand was taken up on
04.09.2023. By the order dated 04.09.2023, Counsel for the
applicant was permitted to produce city/district-wise
environment issue concerning the pollution of river Ganga in
the State of Uttarakhand in a chart form.

3. Ministry of Water Resources, River Development and
Ganga Rejuvenation has issued the River Ganga
(Rejuvenation, Protection and Management) Authorities order
2016. In terms of clause 53 of the said order, the District
Ganga Protection Committees are to be constituted in each of
the District abetting river Ganga. Clause 54 of the order vest
the power relating to Superintendence, Direction and Control
of District Ganga Committee in National Mission for Ganga.
The functions and powers of District Ganga Committee has
been specified in Clause 85. Clause 56 requires the District
Ganga Committee to nominate the Nodal Officer for the
purpose of achieving the object of the order. As per Clause
57, District Ganga Committee is required to prepare its plan
for protection of river Ganga and Clause 58 relates to

el preparation of budget and maintenance of accounts. Clause
//».*0' - \ 59 provides for monthly and annual report. The relevant

v
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clauses 53, 54, 55, 56 and 57 of the order are reproduced as
under:-
X XXXXX X XX

4. A perusal of the above order reveals that proper
machinery has been set up to prevent, control and abatement
of environmental pollution in River Ganga. The report
submitted by the National Mission for Clean Ganga (NMCG)
in compliance of order of the Tribunal dated 22.07.2022
reveals that in the main stream of river Ganga in Uttarakhand,
there are 7 Districts and in its tributaries, there are 6 Districts.
Thus, there are total 13 Districts abetting river Ganga or its -
tributaries. These Districts are as under:-

Ganga

i. Chamoli

ii. Dehradun

jii. Haridwar

iv. PauriGarhwal

v. Rudraprayag

vi. Tehri

vii. Uttarkashi

Tributaries

viii. Nainital

ix. Almora

X. Pithoragarh

xi. Champawat

xii. Bageshwar

xiii. Udham Singh Nagar
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5. We have been informed that the requisite Notification
constituting the District Ganga Protection Committee (DGPC)
in terms of Clause 53 of the order have already been issued
and the DGPCs in the State of Uttarakhand were constituted
in the year 2017. Hence, it is the responsibilities of those
DGPCs to carry out the functions which have been entrusted
upon them under the order of 2016. 6 6. Learned Counsel for
the applicant in her written submission filed today has divided
the entire stretch of river Ganga in the State of Uttarakhand in
three parts:- |. Upper Himalayas (from source till Devprayag)
Il. Middle range (Devprayag till Rishikesh) Ill. Plains
(Rishikesh to Roorkee) 7. The Counsel for the applicant in her
submissions have rasied the following issues relating to the
above three stretches of Ganga and tributaries in the State of
Uttarakhand.-

X XXXXXXXX

10. The District Collector is the Ex-Officio Chairman of
the District Ganga Protection Committee. At the first instance,
we call for the report from each of the 13 District Ganga
Protection Committees notified in the State of Uttarakhand, in
respect of the issues which have been pointed out by Counsel
for the applicant and noted above as also in respect of
implementation of the provisions of the 2016 Order. Separate
report by each of the 13 District Ganga Protection Committee
set up in the State of Uttarakhand will be submitted within 8
weeks. Counsel for the State of Uttarakhand is directed to

b
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convey this order to the District Collectors of each of the 13
District Ganga Protection Committee of State of Uttarakhand
for compliance. Additionally, the Nofice be issued by the
Registry of the Tribunal to each of the 13 District Ganga
Protection Committees through their ex-officio Chairman.
11. List this matter on 24.11.2023.”
A copy of the order dated 05.09.2023 is annexed hereto and

marked as ANNEXURE-1.

3. That in response to the Hon’ble Tribunal order dated 05.09.2023,
it is submitted that District Bageshwar is part of
KumaonCommissionery in the state of Uttarakhand. The district
does not lie on/along the main stem of River Ganga, but two
important tributaries of Ganga namely — Gomati and Saryu pass
through the area of the District. Several other small streams and
rivulets also drain their water in the abovementioned tributaries.
Bageshwar, the district Headquarter is located at the confluence
of Gomti and Saryu.

4. Roles and Responsibility of District Ganga Protection

Committee under River Ganga (Rejuvenation, Protection and

Management) Authorities order 2016, issued by Ministry of

Water Resources, River Development and Ganga

Rejuvenation, Govt of India.

The Ministry of Water Resources, River Deve!opmént

A
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(Rejuvenation, Protection and Management) Authorities
order 2016 under Environment (Protection) Act 1986 .
. That in terms of para 53 of the said order, the District Ganga
Protection Committees are to be constituted in each of the
District abetting river Ganga. Clause 54 of the order vest the
. power relating to Superintendence, Direction and Control of
District Ganga Committee in National Mission for Ganga.
The functions and powers of District Ganga Committee has
been specified in Clause 55. Clause 56 requires the District
Ganga Committee to nominate the Nodal Officer for the
purpose of achieving the object of the order. As per Clause
57, District Ganga Committee is required to prepare its plan
for protection of river Ganga and Clause 58 relates to
preparation of budget and maintenance of accounts. Clause
59 provides for monthly and annual report.
The relevant clauses 53, 54, 55, 56 and 57 of the order are
reproduced as under:
53. Constitution of District Ganga Protection Committees
1. The Central Government shall immediately after the
commencement of this Order, in consultation with
concerned State Ganga Committee, by notification
constitute, in every specified District abutting River
Ganga and its tributaries in the States mentioned in
paragraph 2, the "District Ganga Committees" for THE
prevention, control and abatement of environmental

pollution in the River Ganga.

M.
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Every District Ganga Committee in each specified District
shall consist of the following members, namely:-

(a)the District Collector in the specified District; -

Chairperson, ex-officio;

(b)not more than two nominated representatives from
Municipalities andGram Panchayats of the
specified District nominated by the State
Government. - Members;

(c)one representative each of the Public Works,
Irrigation, Public Health Engineering, and Rural
Drinking Water Departments, and State Pollution
Control Board working in the specified District
abutting River Ganga to be nominated by the
District Collector - Member, ex-officio;

(d)two environmentalists associated with River Ganga
protection activities and one representative of local
industry association in the specified District to be
nominated by the District Collector - Members,

(e)one Divisional Forest Officer of the specified District
- Member, exofficio; ,

(f) one District official to be nominated by the District

Collector. - Member;
(2) The District Collector shall be the Chairperson of the
District Ganga Committee and the Divisional Forest Officer
shall be the Convener of the District Ganga Committee.

v

10



1"/‘
tb L
Loty

24435

(3) The District Ganga Committees shall meet at such times
and at such places as the Chairperson of that Committee may
decide and exercise such powers and functions as may be
conferred under this Order: Provided that at least one meeting

of the District Ganga Committee shall be held every three

.months.

(4) A non ex-officio member may resign his office by giving
notice in writing thereof to the Central Government or to the
District Collector concerned, as the case may be, and shall
cease to be a member on his resignation being accepted by
the Government or the District Collector concerned, as the

case may be.”

54. Superintendence, direction and control of District Ganga
Committee.- The superintendence, direction and control of
the management of the District Ganga Committee
(including financial and administrative matters) shall,
notwithstanding anything contained in this Order, vest in
the National Mission for Clean Ganga which may be
exercised by it either directly or through the State Ganga
Committee or any of its officer or any other authority
specified by it.

55. Functions and powers of District Ganga Committees.-

(1) Every District Ganga Committee shall discharge functions

and exercise powers for rejuvenation, protection,

/X” 11
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restoration and rehabilitation of River Ganga and its
tributaries in each specified District as laid out in
paragraph 6 and 7 as per the principles specified in
paragraph 4.

In particular, and without prejudice to the generality of the
provisions of subparagraph (1) for rejuvenation and
protection and restoration or rehabilitation of degraded
areas abutting River Ganga and its tributaries and subject
to other provisions of this Order and rules made
thereunder, every District Ganga Committee shall have
the following powers and functions in relation to River
Ganga and its tributaries abutting in the area in specified
District, namely:-

(a) identifying activities which may be threats in the
area of specified District abutting the River Ganga for
protection of River Ganga and its tributaries or its River
bed and making a plan for remedial action and take

remedial action in respect thereof;

(b) taking remedial action at its own end for protection
of River Ganga and its tributaries or its River bed
abutting in the specified District (excluding enforcement
of the provisions of this Order.

(¢) in the event of its inability to take remedial actipn,
reporting (electronically as well as by sending written

communication in hard copy) to the National Mission for

/‘A\// 12
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Clean Ganga and concerned State 4 Government, the
State Ganga Committee, as the case may be, for issue
of direction for protection of River Ganga and to

formulate appropriate management or remedial actions.

(d) taking suitable administrative and other measures,
to give effect to the provisions of this Order so as to
prevent the environmental pollution in the River Ganga
and its tributaries, not being inconsistent with the
provisions of this Order, or any law for the time being in

force.

In case, the District Ganga Committee is of the opinion
that any contravention has been made of any other law
for the time being in force or in respect of provisions of
this Order, it shall take appropriate action in accordance
with the law for the time being in force.

The District Ganga Committee shall take all such

emergency measures as specified in paragraph 7.

Designation of Nodal Officer.- (1) Every District Ganga
Committee shall nominate as Nodal Officer for the
purposes of this Order — (a) the Sarpanch of Gram
Sabha of every village in the areas abutting the River
Ganga and its tributaries; (b) in case of an area, not
being village abutting the River Ganga, the Chairperson

of Municipality Planning Committee or Metropolitan

Sy

13
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Planning Committee or Chairperson of any local
authority, as the Chairperson of the District Ganga
Committee.

(2) Every Nodal Officer nominated under sub-paragraph
(1) shall take measures to prevent the pollution of River
Ganga and its tributaries and take remedial action for

protection of River Ganga and its tributaries or their River
bed abutting in such village or other area, as the case
may be, of which he is the Nodal Officer and in case of
his failure to do so, he shall report the violation of this
Order to the Chairperson of the District Ganga
Committee for remedial action. (3) After receipt of the
report under sub-paragraph (2), the Chairperson of the
District Ganga Committee shall take remedial action for
protection of River Ganga or its River bed abutting the

specified District.

57. Preparation of plans.- (1) Every District Ganga

Committee shall prepare its plan for protection of River

Ganga and its tributaries and their River bed abutting the

specified District and submit the same to the National

P s, 1Y Mission for Clean Ganga for its approval. (2) The plan
;.‘"‘“ i‘,ﬁ)\/\\f '\\ under sub-paragraph (1) shall include the activities to be
"; \ undertaken by the District Ganga Committee for

e lprotection, control and abatement of environmental

.

14
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pollution in River Ganga and its tributaries and their River
Bed area abutting the specified District which may be
recommended by the State Government, State Ganga
Committees, the National Mission for Clean Ganga, any
other 5 authority or Board and the expenditure involved
for such plan and time within which such activities shall

be completed. "

6. That in compliance of the abovementioned directions passed by
this Hon’ble Tribunal, the following steps were taken by the
District Ganga Committee, Bageshwar, as far as District

Bageshwaris concerned:-

ISSUES RAISED BY APPLICANT ON MATTERS RELATED TO
DISTRICT GANGA COMMITTEE DISTRICT BAGESHWAR:

The Counsel for the applicant in submissions has raised

several issues relating to the three stretches of Ganga and
tributaries in the State of Uttarakhand in Chart form. All the
areas relating to the issues raised by the Counsel of the
applicant lie outside the district of Bageshwar and as such
no action is required to be initiated by the District Ganga
Committee, Bageshwar on the issues raised.

REPORT ON IMPLEMENTATION ON 2016 ORDER

Key paras of | Implementation by District Ganga Protection
River Ganga | Committee
(Rejuvenation,

)3

15
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Protection and
Management)
Authorities
order 2016
issued by
Ministry of
Water
Resources,
River
Development
and Ganga
Rejuvenation,
Govt. of India,
pertaining to
District Ganga

Committee’s

1 53. (1) In exercise of power conferred by sub-
C?ns_tltutlon B sections(l) and (3) of Environment Protection
District Ganga
Protection Act 1986 and para 53 of the 2016 order, Central
Committees.- Government  constituted District Ganga

Protection Committee in District Bageshwar
vide order S.O. 3485(E) [F. No Estt.01/2016-
17/111/NMCG (Vol-ll) dated 20th September
2021. A copy of the notification is Annexed-
2(A).

(2) District Ganga Committees have been meeting

regularly since the constitution of DGPCs in
September 2021. In these meetings various
aspects of control, abatement and management
of pollution in river Ganga and its tributaries

have been discussed in holistic manner.

(3) As per directions given by NMCG, District

Ganga Committee, District Bageshwar has

been conducting their Monthly, Mandated,

.

16
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Monitored, Minuted meetings(4M meeting) with
the minutes being uploaded regularly on digital
dashboard -
monitoring system (GDPMS). A copy of the

Ganga District performance

minutes of meetings held so far is attached as
Annexure-2(B).

Ino

54. The superintendence, direction and control of the

Superintenden | hagement of the District Ganga Committee is

ce, direction,

and being exercised byNational Mission for Clean Ganga

Gt_}nffo* of | through State Programme Management Group

8::"::::;&2:“93 (SPMG), Namami Gange, Dehradun Uttarakhand.
Meetings of Supervisory Committee and Executive
Committee with Chairman of DGCs and
representatives of different departments have been
regularly convened under the Chairmanship of Chief
Secretary, Uttarakhand and Principal Secretary,
Forest and Environment, Govt of Uttarakhand.

3 55, In respect of implementation of the provisions of the
g;vr:gri:gsf and 2016 Authority Notification Order, Bageshwar District
District Ganga Committee shall discharge functions and
Ganga exercise powers for rejuvenation, protection,
Committees.

restoration and rehabilitation of river Ganga and its
tributaries. The key functions and powers of DGC as
per the said order and its compliance are listed
below-

a. Setting up of the
STPs,Interception
and Diversion (I1&D)
of drains and
preventing untreated

Presently no sewage system
is installed in the district.
There are three urban
centers requiring safe

)%

17
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sewage and effluents
in the River Ganga.

disposal of sewage —
Bageshwar, Garur & Kapkot.
For the city of Bageshwar a
DPR for creation of Phase-I
underground sewage system
have been prepared. The
DPR has been forwarded to
the headquarters of
Uttarakhand Peyjal Nigam
vide letter no 2481/R-05/36
dated 30.08.2023 of
Executive Engineer,
Uttarakhand Peyjal Nigam
Bageshwar. A copy of the
letter is attached as
Annexure — 2(C). Work for
Phase-Il and the remaining
other urban centers is
ongoing. Presently no
sewage is being discharged
in the streams/water
sources.

b. Preventing
discharge of
industrial
effluents in
Ganga and its
tributaries / drains
by ensuring
installation of
proper
functioning of
ETPs/ CETPs.

General Manager, District
Industries Centre,
Bageshwar vide his letter
No. 1163/N.G.T/2023-24
dated 19.11.2023 have
reported that Bageshwar has
2464 Small and Medium
scale industries.|t is further
informed that all the
Industries have obtained
NOC from Pollution Control
Board and no industrial

18
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affluents are being
discharged in rivers/ water
sources. A copy of the latter
dated 19.2023 is attached as
Annexure- 2(D).

c. Utilization of
treated sewage,
use of sludge as
a manure and
septage
management.

Not applicable since the
district does not have any
treatment facility for

sewage.

d. Demarcation of
flood plain zones
and preventing
encroachments
thereof

The executive engineer,
Irrigation Department,
Bageshwar through his
letter No. 114/si.kh.ba/
namami gange dated
20/11/2023 has reported
that Flood plain zoning
work has yet not started
in Bageshwar.
Departmental procedures
are ongoing to start the
same. A copy of the letter
is attached as Annexure
- 2(E)

(e) Maintenance of
e-flow.

There are 2 functional
hydroelectric projects on the
upstream of river Saryu,
near Kapkot. Ex En
Irrigation, Kapkot vide his
letter No memo /Si.Kh.k

vivid /kapkot dated

e

19
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19.11.2023 has reported
that Environmental Flow (e-
flow) monitoring facilities are
presently not installed in the
Projects but 15% of the
catchment collection is
being discharged to
maintain e-flow. Copy of the
letter dated 19.11.2023 Is
attached as Annexure-2(F).

f Preventing dumping
of solid and other
waste in and
around Ganga.

Solid waste disposal in
being undertaken in all the
urban and rural areas of the
district. Door to door
collection and source
segregation is being done.
The whole exercise is being
monitored by Nagar Palikas/
Nagar Panchayats in urban
areas and by Swajal and
Panchayat Raj in rural

areas. In Bageshwar city

| 7.5 ton, in kapkot city 2.0

ton and in Garur city 1.5-2.0
ton waste is being collected
per day. In all 79
Paryawaran Mitra and 56
women from SHG’s are
deployed for collection, and

09 vehicles are being

i
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utilised for safe disposal of
the solid waste. Executive
officer, nagar Palika
Bageshwar has provided a
detailed report in this
respect bearing No.
Gyaap/2023-24 dated
18.11.2023 and the same is
attached as Annexure —
2(G) to this report.
Monitoring is also being
done in the monthly
meetings of DGC,
Bageshwar.

District Panchayat Raj
Officer vide his letter No.
642/7-pan./rit/P1L/2023-24
dated 10/10/2023 has
reported that Solid waste is
disposed of in waste
separation centers by
Swajal and Panchayat Raj
in all the Gram Panchayats
of the district. Garbage
vehicles have been
provided through Swajal in
all development blocks of
the district.

g. Clearing old
legacy waste

Legacy waste in the city

' areas / water sources have

e 7
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dump sites.

been removed in the past
through mass mobilization.
After each rainy season the
areas along streams are
cleaned regularly by
Nagarpalika and gram
panchayats.

h. Preventing and
regulating illegal
sand mining.

For effective control and
prevention of illegal mining,
District Anti lllegal Mining
Force has been formed at
the district level and tehsil
level. The mining
department along with the
district level force has
collected a sum of Rs.
1280348.00 in the year
2023-2024. A copy of the
report in this regard by
District Mining Officer of
Bageshwar is attached as
Annexure-2(H).

Steps for
conservation
groundwater
particularly with
reference to critical,
semi-critical and
overexploited areas.

Ground water conservation
and recharge works are
regularly being carried out
under different schemes of
central and state
government. Construction
of check-dams, Chal-khals

and ponds is being done for

A& 22
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conserving water. In the
year 2021-22 Bageshwar
Forest Division made 197
water ponds, 306 chaal-
khaak’s and 113770 No’s
contour trences& in year
2022-23, 6 Amritsarovar’s
were made. A copy of the
report by DFO Bageshwar
is attached as Annexure-
2(1).

j. Restoration of
water bodies

The district has wetlands in
the Reserve forest areas
which are being maintained
by the forest department.

k. Monitoring and
displaying of water
quality.

Regular monitoring of water
quality is ensured by DGC
by reviewing Surface water
quality Characteristics of
Rivers of District
Bageshwar. Based on water
quality data, as per CPCB
mandated Designated Best
Use(DBU) Water quality
criteria standards the DBU
water quality class is "B" for
the  monitoring  station
located in Rivér Saryu

D/S near Bilona bridge at

N

23
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Bageshwar, for month of
April, May, June, July and
August 2023. Annexure-
2(J) Surface water quality
characteristics of Rivers by
Uttarakhand Pollution
Control Board.

Taking  action
against polluters
by way of
recovering
compensation
restoration the
damage to the
environment

Action against polluters is
being under taken by the
Nagar palika/ nagar
panchayats in their
respective jurisdiction. As
per the report dated
18.11.2023 (already
Annexed to this report)
Nagar Palika Bageshwar
has collected a fine of
Rs.20000.00 against 20
challans, Nagar Panchayat
Kapkot has collected a fine
of Rs §700.00 against 10
challans and Nagar
Panchayat Garur has
collected a fine of Rs.
4200.00 against 11 challans.

m. Public awareness

and involvement
prevention and
control of
poliution of

Information, Education and
Communication (IEC) Plan
have been prepared by the

S

24
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Ganga.

DGC, Bageshwar. Several
public awareness activities
have been organized by
Bageshwar District Ganga
Committee. Some of them
are listed below -
| - Azadi ka Amrit
Mahotsav
2- Mission Life
3- International Day of:
Yoga
4- Swachhta hi Seva
5- Har Ghar Har Ghat
Tiranga
6- Ganga Arti
7- Cleanliness and
Plantation Drive
8- Ganga Utsav

9- Swachhta Pakhwada

Annexure —2(K) IEC Plan of
district Bageshwar

n. Regulating
activities on and
around river Ganga
including ghats and

other establishments

Ghats of the tributaries are
regularly being monitored
and taken care of by the
Nagarpalikas/Nagar
Panchayats. As per report
dated 18.11.2023 (already
Annexed to this report)
Nagar Palika Bageshwar,
Nagar Panchayat Kapkot
and nagar panchayat Garur

have deployed one

25
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Paryawaran Mitra each for
upkeep and cleaning of
Ghats in their respective
jurisdiction.

o. Afforestation and
settingup of
biodiversity parks.

DGC and its members have
conducted various kind of
plantation drive on the
occasion of harela festival,
Meri Mati Mera desh,
Mission Life and other
awareness programme.
Forest department of the
district carries our extensive
plantation activities in the
catchment areas as per
working plan provisions. As
per the report of DFO
Bageshwar, in the planting
season 2023, 8.119 lakh
Plants in approximately
1363.924 hact area were
planted by different
departments in district
Bageshwar. A copy of the
report is attached as
Annexure-2(L).

1
]
i

56. Chairman, District Ganga Committee, Bageshwar

e ¥ N\ Designation of | y,r,gh office order no 35 Dt. 17.10.2023 have

P b e, o Nodal Officer.-

A \)\ £, nominated all the Gram Pradhans of the villages
B =

gl A = abutting the tributaries of river ganga as nodal

T
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officer. For the rest of the areas the Executive
Officers of the Nagar palikas/Nagar Panchayats
have been nominated as nodal officers by order no
36Dt17.10.2023. A copy of the orders is annexed as
Annexure-2(M). The nodal officers have been
entrusted with responsibilities as per para 56 of 2016
order. It includes responsibilities and power to take
measures to prevent the pollution of River Ganga
and its tributaries and take remedial action for
protection of River Ganga and its tributaries or their
River bed abutting in such village or other area.He
shall report the violation of this Order to the
Chairperson of the District Ganga Committee for
remedial action.

57,
Preparation of
plans-

As per directions of NMCG and State Programme
Management Group, NamamiGange, a Tributary
wise plan/presentation have been prepared by
DGC, Bageshwar. A copy of the tributary plan is
attached as Annexure-2(N). Also preparation of
District Ganga Plan is underway. NMCG has
conducted training cum workshops for preparation
of District Ganga Plan(DGP) which have been
attended by members ofDGC.

Report on issues raised by the Applicant

Upper Himalayas (from source till devprayag) — The area is

outside District Bageshwar and as such no action taken

report is required.

)y
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i Middle Range (Devprayag till Rishikesh) - The area is

outside District Bageshwar and as such no action taken
report is required.
Ill.  Plains (Rishikesh to Roorkee) - The area is outside District
Bageshwar and as such no action taken report is required.
IV. List of Drains in Ganga River Region - No drain relates to

District Bageshwar and as such no action taken report is
required.
V. Industrial Estate in Ganga Basin — No industrial Estate as

mentioned by the Counsel of the petitioner relates to
District Bageshwar and as such no action taken report is
required.

District Ganga Protection Committee, District Bageshwar is
actively monitoring and undertaking efforts for rejuvenation,
protection and management of River Ganga and its tributaries.
The roles, responsibility and functions of District Ganga
Committee as per 2016 order is being complied with. Various
efforts are being taken in the district that address various issues

raised in the submission of Counsel for the applicant.

The detailed Compliance Report by District Ganga Protection
Committee, Bageshwar, Uttarakhand along with its Annexures is
annexed hereto and marked as ANNEXURE-2.

. In view of the facts and circumstances as explained hereinabove

sincere efforts are taken by the District Ganga Protection
Committee, District Bageshwar, in compliance of the directions
passed by this Hon’ble Tribunal, the same may kindly be

b
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accepted by this Hon’ble Tribunal and the deponent hereby
undertakes to comply with every direction passed by this Hon’ble
Tribunal.

- EPONENT
VERIFICATION
I, the deponent above named do hereby verify and say that

the contents of my above Status report by way of affidavit are true
and correct to my knowledge based on record, no part of it is false
and nothing material has been concealed there from. The legal
submissions are further true as per legal advice received and

believed to be true and correct.
Verified by me at %MUttarakhand on this_2) day of

November, 2023.
DQ%NENT

Filed by:

[KAUSHAL GAUTAM]

Additional Advocate General for the State of Uttarakhand /
Respondent

C-203, LGF,

Defence Colony, N. Delhi- 110024

Mobile No. 9811101934

@P)Ni - Email- officeofkaushalgautam@amail.com
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Item No. 09 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(BY HYBRID MODE)
Original Application No. 200/2014
(C.W.P. No. 3727/1985)
(I.A. No. 340/2022)
M.C. Mehta Applicant

Versus

Union of India & Ors. Respondent(s)
Date of hearing: 05.09.2023

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Ms. Katyayni, Adv. for Applicant

Respondent: Mr. Gigi C. George, Adv. for NMCG
Mr. Rahul Verma, AAG for the State of Uttarakhand & SIDCUL
Mr. Mukesh Verma, Adv. for UKPCB

ORDER

1. This Original Application, registered after transfer of the CWP No.
2737/1985 from the Hon’ble Supreme Court, involves the issue of
prevention, control and abatement of pollution of river Ganga. The Tribunal
vide order dated 28.08.2023, had expressed that the matter will be heard
State-wise/city-wise involving the State of Uttarakhand, Uttar Pradesh,

Bihar, Jharkhand and West Bengal.

2. The matter relating to Uttarakhand was taken up on 04.09.2023. By
the order dated 04.09.2023, Counsel for the applicant was permitted to
produce city/district-wise environment issue concerning the pollution of

river Ganga in the State of Uttarakhand in a chart form.
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3. Ministry of Water Resources, River Development and Ganga
Rejuvenation has issued the River Ganga (Rejuvenation, Protection and
Management) Authorities order 2016. In terms of clause 53 of the said
order, the District Ganga Protection Committees are to be constituted in
each of the District abetting river Ganga. Clause 54 of the order vest the
power relating to Superintendence, Direction and Control of District Ganga
Committee in National Mission for Ganga. The functions and powers of
District Ganga Committee has been specified in Clause 55. Clause 56
requires the District Ganga Committee to nominate the Nodal Officer for
the purpose of achieving the object of the order. As per Clause 57, District
Ganga Committee is required to prepare its plan for protection of river
Ganga and Clause 58 relates to preparation of budget and maintenance of
accounts. Clause 59 provides for monthly and annual report. The relevant

clauses 53, 54, 55, 56 and 57 of the order are reproduced as under:-

«53,  Constitution of District Ganga Protection Committees.- (1) The
Central Government shall immediately after the commencement of this
Order, in consultation with concerned State Ganga Committee, by
notification constitute, in every specified District abutting River Ganga
and its tributaries in the States mentioned in paragraph 2, the “District
Ganga Committees” for the prevention, control and abatement of
environmental pollution in the River Ganga.

(2) Every District Ganga Committee in each specified District shall consist of
the following members, namely:-

(a) the District Collector in the specified District; - Chairperson, ex-officio;

(b) not more than two nominated representatives from Municipalities and
Gram Panchayats of the specified District nominated by the State
Government. - Members; ’

(c) one representative each of the Public Works, Irrigation, Public Health
Engineering, and Rural Drinking Water Departments, and State Pollution
Control Board working in the specified District abutting River Ganga to be \
nominated by the District Collector - Member, ex-officio;

d) two environmentalists associated with River Ganga protection activities
and one representative of local industry association in the specified District
to be nominated by the District Collector - Members,;
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(e) one Divisional Forest Officer of the specified District - Member, ex-officio

(f) one District official to be nominated by the District Collector. - Member;

(2) The District Collector shall be the Chairperson of the District
Ganga Committee and the Divisional Forest Officer shall be the
Convener of the District Ganga Committee.

(3) The District Ganga Committees shall meet at such times and at
such places as the Chairperson of that Committee may decide and
exercise such powers and functions as may be conferred under this
Order: Provided that at least one meeting of the District Ganga
Committee shall be held every three months.

(4) A non ex-officio member may resign his office by giving notice in
writing thereof to the Central Government or to the District Collector
concerned, as the case may be, and shall cease to be a member on his
resignation being accepted by the Government or the District Collector

concerned, as the case may be.”

54. Superintendence, direction and control of District Ganga
Committee.- The superintendence, direction and control of the
management of the District Ganga Committee (including financial and
administrative matters) shall, notwithstanding anything contained in
this Order, vest in the National Mission for Clean Ganga which may
be exercised by it either directly or through the State Ganga Committee
or any of its officer or any other authority specified by it.

55. Functions and powers of District Ganga Committees.- (1)
Every District Ganga Committee shall discharge Sfunctions and
exercise powers for rejuvenation, protection, restoration and
rehabilitation of River Ganga and its tributaries in each specified
District as laid out in paragraph 6 and 7 as per the principles specified

in paragraph 4.

(2) In particular, and without prejudice to the generality of the
provisions of sub-paragraph (1) for rejuvenation and protection and
restoration or rehabilitation of degraded areas abutting River Ganga
and its tributaries and subject to other provisions of this Order and
rules made thereunder, every District Ganga Committee shall have the
following powers and functions in relation to River Ganga and its
tributaries abutting in the area in specified District, namely:-

(@)  identifying activities which may be threats in the area of
specified District abutting the River Ganga for protection of River
Ganga and its tributaries or its River bed and making a plan for
remedial action and take remedial action in respect thereof;

(b) taking remedial action at its own end for protection of River
Ganga and its tributaries or its River bed abutting in the specified

District (excluding enforcement of the provisions of this Order.
(c) in the event of its inability to take remedial action, reporting

(electronically as well as by sending written communication in hard
copy) to the National Mission for Clean Ganga and concerned State
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Government, the State Ganga Committee, as the case may be, for
issue of direction for protection of River Ganga and to formulate
appropriate management or remedial actions.

(d) taking suitable administrative and other measures, to give
effect to the provisions of this Order so as to prevent the environmental
pollution in the River Ganga and its tributaries, not being inconsistent
with the provisions of this Order, or any law for the time being in force.

(3) In case, the District Ganga Committee is of the opinion that any
contravention has been made of any other law for the time being in
force or in respect of provisions of this Order, it shall take appropriate
action in accordance with the law for the time being in force.

(4) The District Ganga Committee shall take all such emergency
measures as specified in paragraph 7.

56. Designation of Nodal Officer.-

(1) Every District Ganga Committee shall nominate as Nodal Officer
for the purposes of this Order -

(a) the Sarpanch of Gram Sabha of every village in the areas abutting
the River Ganga and its tributaries;

(b) in case of an area, not being village abutting the River Ganga, the
Chairperson of Municipality Planning Committee or Metropolitan
Planning Committee or Chairperson of any local authority, as the
Chairperson of the District Ganga Committee.

(2) Every Nodal Officer nominated under sub-paragraph (1) shall take
measures to prevent the pollution of River Ganga and its tributaries
and take remedial action for protection of River Ganga and its
tributaries or their Rwer bed abutting in such village or other area, as
the case may be, of which he is the Nodal Officer and in case of his
failure to do SO, he shall report the violation of this Order to the
Chairperson of the District Ganga Committee for remedial action.

(3) After receipt of the report under sub-paragraph (2), the Chairperson
of the District Ganga Committee shall take remedial action for
protection of River Ganga or its River bed abutting the specified
District.

57. Preparation of plans.-

(1) Every District Ganga Committee shall prepare its plan for
protection of River Ganga and its tributaries and their River bed
abutting the specified District and submit the same to the National
Mission for Clean Ganga for its approval.

(2) The plan under sub-paragraph (1) shall include the activities to be
undertaken by the District Ganga Committee for protection, control
and abatement of environmental pollution in River Ganga and its
tributaries and their River Bed area abutting the specified District
which may be recommended by the State Government, State Ganga
Committees, the National Mission for Clean Ganga, any other

4
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authority or Board and the expenditure involved for such plan and
time within which such activities shall be completed.

4, A perusal of the above order reveals that proper machinery has been
S€t up to prevent, control and abatement of environmental pollution in
River Ganga. The report submitted by the National Mission for Clean
Ganga (NMCQG) in compliance of order of the Tribunal dated 22.07.2022
reveals that in the main stream of river Ganga in Uttarakhand, there are 7
Districts and in its tributaries, there are 6 Districts. Thus, there are total
13 Districts abetting river Ganga or its tributaries. These Districts are as
under:-
Ganga

i.  Chamoli
ii. Dehradun
iii. Haridwar
iv.  Pauri Garhwal
V. Rudraprayag
vi.  Tehri
vii,  Uttarkashi

Tributaries

viii.  Nainital
ix. Almora
x.  Pithoragarh
xi. Champawat
xii. Bageshwar

xiii. Udham Singh Nagar

5. We have been informed that the requisite Notification constituting
the District Ganga Protection Committee (DGPC) in terms of Clause 53 of
the order have already been issued and the DGPCs in the State of
Uttarakhand were constituted in the year 2017. Hence, it is the
responsibilities of those DGPCs to carry out the functions which have been

entrusted upon them under the order of 2016,

5
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6. Learned Counsel for the applicant in her written submission filed
today has divided the entire stretch of river Ganga in the State of

Uttarakhand in three parts:-

1. Upper Himalayas (from source till Devprayag)
[1. Middle range (Devprayag till Rishikesh)

1IL. Plains (Rishikesh to Roorkee)

s The Counsel for the applicant in her submissions have rasied the
following issues relating to the above three stretches of Ganga and

tributaries in the State of Uttarakhand:-

I. UPPER HIMALAYAS (from source till Devprayag)

# \ Cities / Panchayats Issues
1. | Bhagirathi Basin 1. Receding glaciers which serves as the main source of fresh
i. Chirbasa water supply for the Himalayan Rivers and their tributaries.
ii. Gangotri Glacier retreat will directly impact- Food security, water security
iii. Dharali and energy security of the Northern part of the country.
iv. Harshil
v. Dharasu 2. Unregulated Tourism leads to traffic congestion, inadequate
vi. Uttarkashi MSW waste management (plastic is a menace), sewage, faulty
vii. Ghanshali construction, loss of biodiversity and water resources as well.
viii. Narendra
Nagar
ix. Tehri Gangotri-
Scientists from Wadia Institute of Himalayan Geology, (WIHG).
an autonomous institution under Department of Science &

Technology, in a study conducted at Chirbasa station near
Gangotri Glacier, for the Year 2016, found that black carbon
BC) concentration in this region has changed drastically during
sumimer.

Black carbon is emitted as a result of incomplete combustion of
fossil fuels, the use of brick kilns, household cooking with
firewood and the burning of animal dung and coal briquettes. The
combustion of fossil fuels in motor vehicles and aircrafts also
contributes to the emission of black carbon.

It was revealed by investigating the occasional high values of
black carbon extricated, that the seasonal cycle of increase was
significantly influenced by the emissions resulting from
| agriculture burning (in western part of the country), forest fires
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# |  Cities/ Panchayats Issues
(along the Himalayan slopes) in summer, and to some extent by
) the contribution from long-range transport of pollutants in
winter, depending the prevailing meteorological conditions,
R (As reported by WIHG, Ministry of Science & Tech, March 2020, PIB)
3. Ecological Flow not maintained at the upper stretches of River
basins owing to Dams/ weirs/ barrages and erratic rainfall
patterns and drying of natural springs.
Deforestation may also be a reason for drying up of small/ local
streams,
4. Sewage from Hotels/ dharmshalas and residences has
increased with the high tourist footfall in these areas.
5. Agricultural run- off and contamination of Rivers and streams
with pesticides and other chemicals,
6. Narendra Nagar and Tehri- MSW disposal and legacy waste.
2, Ala.knanda Ba.sin L. Untapped Sewage
I. Mana village
ii. Badrinath 2. Municipal solid waste
iii. Govindghat 3. High Tourist influx at all Prayags and Badrinath temple,
iv. Vishnuprayag leading to pollution (same as mentioned above)
Y,' IJ:,)ShllE’iFh 4. Joshimath and Chamoli- are experiencing serious landslides
ij Cl:a ol’l and land subsidence problems. State government had to evacuate
\\/,::1 amo(liopeshwar many villages owing to land sinking.
ix. Nandprayag 5. Srinagar- River Alaknanda runs dry during lean season (after
X. Kaleshwar the HEP)
xi. Karnprayag Sand mining at riverbed is also very rampant and unregulated
x1i. Gauchar (impacting river ecology, ground water in long run and
X, Rudrapraya availability of resource for inter- generational usage).
g . o ;
xiv. Srinagar 6..Ahgncu‘ltf1;al rur:j~ 0:: andhcon.tar;unatlon of Rivers and streams
xv. Kirtinagar with pesticides and other chemicals,
3. | Mandakini Basin I High tourist footfall at Kedarnath and sonprayag,
i. Kedarath ) o
ii. Sonprayag 2. MSW disposal- burning of waste (dumping in the valley)
iii. Phata 3. Sewage disposal
1 Skt y 4. Plastic waste and bottles
V. Augustmuni
5. Donkey/ horse dung disposed in the valley
6. Floods/ landslides and avalanche- indicative of fragility of
the region.
L 7. Phata- Landslide zone, unstable slope.
LS' Yamuna Basin 1. Mostly clean at Yamunotri.

i. Badkot

_—
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Cities / Panchayats \ Issues J

ii. Naugaon 2. STP needed for towns/ panchayats with hotels and commercial

C
iii. Nainbagh buildings.
iv. Vikasnagar

\7 v. Dhakrani
\ #

3, MSW disposal needed
[I. MIDDLE RANGE (Devprayag till Rishikesh)

Cities/Panchayats Issues

Ganga Basin 1. Devprayag- Sewage/ FC.

i.Devprayag Status of STP operating and proposed.
ii.Kaudiyala
iil. Singtali
iv. Byasi
v.Shivpuri
vi.Rishikesh

2. Kaudiyala- Rishikesh: lots of hotels, tourists and related
footprints, eg solid waste and sewage.

Rishikesh also has SIDC Industrial Estate at Muni ki Reti.
Tributary cities

i. Almora Tributaries cities- industrial and municipal/ legacy waste.
ii. Haldwani
iii. Kashipur Almora also witnesses mining issues.

WL Bnargan) Agricultural run- off: Agricultural practices on the river bank
may have considerable impact on contribution of pesticide
residues such as total Endosulfan, Dieldrin and DDT.

L. PLAINS (Rishikesh to Roorkee)

it \ Cities/Panchayats

Issues
Ganga Basin 1. Forest fires
i. Dehradun 2. water scarcity
ii. Haridwar
iii. Roorkie 3. sewage

4. MSW disposal
5. construction demolition waste
6. Industrial effluent discharge

7. Legacy waste

8. water consumption and waste water generation by Industries/
STPs and CETPs.

9. Mining

[
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YitueBasn . T e————— e
Yamuna Basin W Sewage

i.  Dehradun 2. Industrial efMuent discharge

3. MSW disposal

| 4. Assan river sand mining

—_—

8. The written submission also discloses the list of drains in Ganga

River Rejuveation in Uttarakhand which is as under:-

LIST OF DRAINS IN GANGA RIVER REGION

Uttarkashi &
Devprayag

I. Storm Water Drain Uttarkashi —I

2. Kodia nala Devprayag

Rishikesh

3. Triveni Drain/ Saraswati Nala
4. Rambha River

5. Lakkar Ghat STP Drain

6. IDPL- STP Drain

7. Swarg Ashram STP Drain

8. Gadhi Shyampur Drain

Haridwar 9. Jagjeetpur STP Drain
10. Kassavan Drain
I'l. Pandey wala Drain

12, Matri Sadan Drain

13. Laksar Drain

Dehradun

hitips: fepeb.nie.i wwym/polluti On-assessment-ganya-20 | 3.pdf’

9. According to the information catered by the applicant, following

industrial estates have been set up in the Ganga basin:

INDUSTRIAL ESTATE IN GANGA BASIN
=22 A% IN GANGA BASIN
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Integrated Industrial
Estate

Private Industrial Estate

Dev Bhoomi Industrial
Estate, Bantakhedi,
Roorkee.

SIDC, Tatasu Mazadi,
Karnaprayag

e SIDC, Muni Ki Reti
(Rishikesh)

« SIDC, Sclaqui (Dehradun)

Integrated Industrial Estate,
11E Haridwar

« Integrated [ndustrial Estate,

Pantnagar e M/S Omega Industrial

Estate, Dabhora, Ahatmali,

» Integrated Industrial Estate, Kashipur.

Kotdwar o Textile Park, Kashipur
« SIDC Kashipur

. SIDC-Haridwar-Silc-ll

e Raipur Co-operative
Industrial Area, Raipur-
Bhagwanpur, Roorkee.

M/S Mool Chand Industrial
Estate PVt. Ltd,

M/S Gangapur Kashipur
Industrial Area, Kashipur.

o Integrated Industrial Estate,
Dehradun (1T Park)

o Integrated Industrial Estate,
Selaqui (Pharma City)

o Integrated Industrial Estate,
Kashipur (Escort Farm)

Integrated Industrial Estate,
Sitarganj Phase 11

« M/S Rajpur-Bhagwanpur
Industrial Area,
Bhagwanpur, Roorkee.

o M/S Sara Industrial Estates

Lid. Shankarpur-
Hukmatpur, Dehradun
(Joint venture between [EL

and SIIDCUL).

INDUSTRIAL & CETP PROFILE

Total Number of Industries, 2023 Total CETPs, 2023

12728 3 CETPs-

| CETP Pantnagar & 1 CETP US Nagar- non-
compliant.

(890 water polluting)

10. The District Collector is the Ex-Officio Chairman of the District
Ganga Protection Committee. At the first instance, we call for the report
from each of the 13 District Ganga Protection Committees notified in the
State of Uttarakhand, in respect of the issues which have been pointed out
by Counsel for the applicant and noted above as also in respect of
implementation of the provisions of the 2016 Order. Separate report by
each of the 13 District Ganga Protection Committee set up in the State of
Uttarakhand will be submitted within 8 weeks. Counsel for the State of
Uttarakhand is directed to convey this order to the District Collectors of

each of the 13 District Ganga Protection Committee of State of Uttarakhand

10
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for compliance. Additionally, the Notice be issued by the Registry of the
Tribunal to each of the 13 District Ganga Protection Committees through

their ex-officio Chairman.

11. List this matter on 24.1 1.2023.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM
September 05, 2023
Original Application No. 200/2014
(C.W.P. No. 3727/1985)
(L.A. No. 340/2022)
SN

11
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IS HUEATE, FTEEET e (Pe)

MINISTRY OF JAL SHAKTI
(Department of Water Resources, River Development and Ganga Rejuvenation)
(NATIONAL MISSION FOR CLEAN GANGA)
NOTIFICATION
New Delhi, the 20th September, 2021

S.0. 3845(E).—In exercise of the powers conferred by sub-scctions (1) and (3) of section 3 of the
Environment (Protection) Act, 1986 (29 of 1986), read with paragraph 53 of the River Ganga
(Rejuvenation, Protection and Management) Authoritics Order. 2016 (hereinafter referred Lo as the said
order), the Central Government in consultation with the Uttarakband State Ganga Committee hereby
constitutes an authorily to be called as the District Ganga Conmitice for District Bageshwar comprising of
the following members, namely:-

A. Ex-officio Members:

1. District Collector, Bageshwar- Chairperson:
2. Executive Officer, Nagar Palika Parishad, Bageshwar- Member;
3. Additional Chief Officer, District Panchayat, Bageshwar- Member;
4. Executive Engineer, Public Work Department. Bageshwar- Member:
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5. Executive Engineer, limgation Division, Bageshwar- Member;
6.  Executive Engineer, Uttarakhand Pey Jal Nigam, Bageshwar- Member;
7. Executive Officer, Nagor Palika Parhishad, Bageshwar- Member;
8. Regional Officer, Uttarakhand | nvironment Protection and Pollution Control Member;
Board, Regional Office. Haldy ani, Namital-
9. Project Director, District Rural Development Agencey, Bageswar- Member;
10.  Divisional Forest Officer, Bageshwar Forest Division, Bageshwar- Member
Convenor,
B.  Nominated Members:
1. Shri Kundan Parihat, Environmentalist, Bageshway- Member;
2. Chairman, Hotel Association. Bageshwar- Member;
3. Dr. Rajendra Singh, Social Worker. Bageshwar- Member.
2. The nominated members shall hold office for a term of two years from the date of this notification.
3. The District Ganga Committee shall exercise such power and perform such functions as specified in the
said order.,

4. Travelling allowance or daily allowance

the relevant rules of the State Government.

S. The

1986(19867r29m~rm—r3w FLe (1)7'7(3).,r-x‘1?=f9hﬂmm='wm ITET
W?ﬁﬂ?ﬂﬁvwxwmr—vrﬂ—ﬁr‘%mm
HIE QT BT

- 93 TEEATT

L Bt 29w fig a

2. AT APLE, 7 TR, 3

3. wfErere T s, av Mt v Fee

4. afersrrt sfreay, wvs fretor fram, =

S arfarorrt erfieiar, e @, =T

6. e FPrmfErer, =ay

Chairperson may decide the procedure and frequency for holding the meeting as per the said order.
[F. No. Esti. 01/2016-17/11 1I/NMCG (Vol-ID)]
ROZY AGARWAL, Executive Director (Finance)

35 2T, 20 e | 2021

and sitting fees of the nominated members shall be governed by

HIIT. 3846(37).—F= AvFrT =T 7 A, 2016 ¥ F. 4. 3187 (1) FrT WA F 99,
AATATTNT, qO-11, =3-3 TLAET (i) § volm s & fh 53 F Ay Tafaver (v sfafom,

E 0 PR
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A. Mandated Agenda :-

SuRerfa—

» Progress of work/ O&M under Namami Gange:-
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» Identification and tapping; monitoring of drains/nalas bringing in liquid and solid
waste into the river within the district boundary:-
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B. Seasonal agenda:-
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A. Mandated Agenda :- |

» Progress of work/ O&M under Namami Gange:-
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# ldentification and tapping; monitoring of drains/nalas bringing in liquid and solid
waste into the river within the district boundary:-
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Detailed Gap analysis ( capcity vs generation ) of sewerage for each town falling
along the river & and its tributaries with projections up to 2040,

Action plan to fill the capacity gap.

Detaill of the existing STPs their compliance status and plan for rehabilitation\up
gradation (if required ad per CPCB\NGT norms).

Derailed status of ongoing pollution abatement work in the Basin.

- Status of Industrial pollution In the basin.

Assistance required from Gol in General and from NMCG in particular,

[EC and public outreach activity in the Dsitrict.
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W™ 1 - Zero Budget Natural Farming,
W™ 2 - LivelihoodGeneration opportunities.
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A. Mandated Agenda :-

» Progress of work/ O&M under Namami Gange:-
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» Identification and tapping; monitoring of drains/nalas bringing in liquid and solid
waste into the river within the district boundary:-

L7
"

.
e

TR F T H WERI 6 ETE wear T fF State Program Managemaent
Group (SPMG) B0 uelies fwett 1 wfAfd ®1 “tributary wise plan\presentation” &9
&g Fdfda s mar 2

grfor @E § ager Fremer 3 ued TUR SR OH WE @ o Wi e

. B U I @ e R g o wd Reradl § eles Se[ee 8 wHa—aa

W doF v 9 &g PR e

wUE ertg Mg, ey, fOmey, T @ weme w49 2 9 @ aRd ¥ BRI m
frafefa Regall &1 oM A v & we GeIF antear, TR afeer aReg are,
rore e amtvar, Rarg 9T @1 tributary H @1 16 i@ d@ ol @ fag oM @
fodfere R o) ey oea 1 ol o omifya #) are 15 fRaw @ sl wributary
@ a1 oy frenfierd wEea g MERe far wan) sa i d Peafafee e
1 AfeAfeE far sy
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1- Detailed Gap analysis ( capcity vs generation ) of sewerage for each town
falling along the river & and its tributaries with projections up to 2040.

2- Action plan to fill the capacity gap.

3- Detaill of the existing STPs their compliance status and plan for
rehabilitation\up gradation (if required ad per CPCB\NGT norms).

4- Derailed status of ongoing pollution abatement work in the Basin.
5- Status of Industrial pollution In the basin.
6- Assistance required from Gol in General and from NMCG in particular.

7- 1EC and public outreach activity in the Dsitrict.

TS/ mz,mgmammm.m)

- maﬁmaﬁw&nﬁ&wermﬁ?maﬁ%mmﬂrﬁnﬁaﬁwﬁﬁﬁm
ﬁtﬁaﬁmﬁmmmwaﬁmﬁ&werm%ﬁmwé@mq
e w B Py ) T SR aw @ 7E erid W oael @ T

(@rdard el W)

» Arth Ganga:-

< rhnﬂﬁ%zﬁmﬁwmna%mmméH/mﬁmﬁﬁmTﬁﬁmmm
mh%MW%&@&m%WWWMﬁ
FrfarerT @ g & we § wEf @) |
& w1 1- Zero Budget Natural Farming w1 2 - LivelihoodGeneration opportunities
H%Pvma;ﬁf&mmmﬁﬁa%mw%mmﬂmmmwﬁaﬁg
e o wel & fored Wal Zero Budget Natural Farming AT AT AT | g S
sty Zero Budget Natural Farming # s =ard Gea # 1757 frart g graRs whe A
qﬁﬁs%mw%mﬁﬁmawﬁaﬁ%gmmwﬁmﬁﬁﬁmﬁm
EURGIE
Wawmmmmﬁﬁﬁmﬁﬁlﬁmaﬁwmﬁmmm
gt At @ e fww aRw R gr R s
% ¥ 4 - Monetisation of reuse of Sludge & Wastewater @ el #H o G gRT ST
FROAT TN @ AR WIS § AR R | S SIudgeMoneusatjunaﬁf&Tmmmﬁl
w5 aH W 6 @ e gEe, e v war () Rk @ swfa
FH A 9T mﬁm,mﬁeq#aﬂmmﬁmﬁmaﬁa%ﬁ%ﬂ
foa @ waer, [ qﬁﬁw(anéiﬁ}nﬁﬁﬁu‘fmwm
?&%,W,WW@Wﬂmmmawaﬁmﬂmw
|

*
o

B2

B. Seasonal agenda:-
» i wrims
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A U AR T SeRnEve W e g, R Tl HEr (arré .0) nfafafde &

Wmnnﬁ@rmﬂéwmﬁswﬁmw%;mﬁmﬁmm
wfrerert wr afda frar T
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o, R vd war e aRRlE @ sl wafia seme—
.' ] wrdmn Brhn e AfBE

2452023 im/im | du /S 98w, | e (e sfer aneaR |
2452023 W4 5.30 a9 FEE T 3R, A Soaa Rt wdew @R antvay

mﬁm@mmmﬁﬁmﬁ&sﬁwmmﬁm
it i oR @ o 4w § suferr wawr sftefal / FHafeE & oA 3 gy do @1 wEe A T

e

s TR
CAATITETR @ g areay
e S22/ Q-2 Reifsa
wferferf— frenferdt arreaw w1 et afae
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e
TP AR
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afre® afra=an aofoflo aFTEER /SUBIE |
siferemrdT s HogHosioTwoago arTear |
IR ST R G TS/ BUDE |

WWE&GIEEI&TﬂTﬁWMDS.zOHHﬁWaTﬁWﬁWGﬁ%%
Wﬁmwmﬁmmmﬁf&mwﬁmﬁmmmﬂmﬁm
Waﬁmmwmmwmﬁamﬁmﬁmaﬂmﬁmwma
w@umﬂmﬁw(ﬂwﬁﬁ)$qﬁ1ﬁﬁﬁsﬁﬂmmwwmﬁm
ﬁﬁ?ﬁﬁsﬁﬁﬂﬂf%ﬂé@ﬁﬁ?ﬁfgﬁmﬁ@ﬁﬂ@ﬁnﬁ%%ﬁﬂw@mﬁm
fyefarfaa yena /fAdy fRF -

A. Mandated Agenda :-

» Progress of work/ O&M under Namami Gange:-

0:4@ﬁm$mﬁmwwﬁmmmmim%wﬁﬁqﬁmm
& il arrEER e § B8 f aRaren darfera e 2 |

» Identification and tapping; monitoring of drains/nalas bringing in liquid
and solid waste into the river within the district boundary:-

& SRIE F GEE F§ GERIU Bl AT HUAT AT f& State Program
Managemaent Group (SPMG) g1 Weid e i | @1 “tributary wise
plan\presentation” @ &g fdfra fdar m gl

%Waﬁaﬁﬁ@ﬁﬁﬁmﬁwﬁnﬂaﬂwmﬁﬁﬁﬂ

SEEEBd B SuEy v @ fsw Y v @ g vd Rerer F
Waﬂﬁﬂ%@m—ﬂ@mﬁmmﬁmﬁé@ﬁéﬁm%ﬂml

& wEe aa M, wvg, fivey, T @ wEEe TEET €| S A |

P T Prefefed el @ wE A W@ R O GRIE IR, TR
aiferesT afee ntveR, Yaoier e antear, Riard W @1 tributary @
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Gl 153@HWWWWW$W%Wt"MhumW wise
plan\presentation” ¥ fy=faiferg faf_g'Gﬁ B Afaferg fasa SATGATT |

I- Detailed Gap analysis ( capcity vs generation ) of sewerage for each town falling
along the river & and its tributaries with projections up to 2040,

2- Action plan to fill the capacity gap.

3- Detaill of the existing STPs their compliance status and plan for
rehabilitation\up gradation (if required ad per CPCB\NGT norms).

4- Derailed status of ongoing pollution abatement work in the Basin,
5- Status of Industrial pollution In the basin.

6- Assistance required from Gol in General and from NMCG in particular.

» Arth Ganga:-

meaﬁmmmmﬁm afafy grr
=4l B o wP |
HOO0 | Ty [ 1
1 Zero Budget Natural Farming CAERECIE

| LivelihoodGeneration opportunities -mﬂ |
| Gulture Heritage & Tourism R e
Monetisation of reuse of Sludge & | SreTviRen= / wratfaern

Wastewater
Public Participation ) ﬁmy?ﬁw/n.cc
Institutional Building ! 9 fammT

e s
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aﬁm,maﬁaqﬁmﬁmmﬂmﬁﬁmm$ﬁéw%a

T T e wEer g &, e Ud HOR () TRy
G%W—mam&ﬁnfﬁmﬁ.a%ﬁmﬁmmﬁaﬂw%mw:
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B. Seasonal agenda:-
» o oifYe ggicug —

% wirfra g g1 e W war 6 Rven T wffy @ srerd @
I HERH @ i 5 @G W0 WK gU O oeid) @ smd #eiew,
2022 % vaita fAf= gEe, R wd daw ErEd) wRffE o B
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C. Other:-
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e artear / duaie /s, B W o w8 arafsa e o
(@rfard) warfa amftend)

3§ eme HElEA g SuddnER 2R m s &1 wme wu ¥
srguer GfRed 53 S & W do #F SufRerd W sf@REr / wdeifal @ uwiae 3 gy
48% &1 [HIG faar | I'.

&

(fawiyy s1dY)
THTT geTfereTer
Lariear a= W artgaR

wiw 4239 ;261 giem 412023

wiafafr— e arreey &) gaane uftq |
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e & aATYAR g9 WATT areaR

59



24484

ﬁ?ﬁ 12122022 B RIS #Eledr, IMvaR @1 emEar H
amafra e v WAy 8 &1 BrRige

gufRerfer—

& fae e arteax |

ez e e arrear |

g HfY e qreEr |

ST gdes AfIem IrrTay |

aftreRiy st fRard areaR |

Sifdreme) arferr=r TR urfereT uRue 9rtear |

SrferemedY =T IRETS el eI gy |

feyerrdt arfdrar SavaEve Ygd H 9reas |
IR He AR forelr dergd, aniear |

10, mfﬁ?ﬂ?ﬁa:fﬁaﬁra‘roﬁoﬁo drIaR / HIDIT |

11. sy af¥g=ar flowHosiiovwoaTso IHTYer |

D Ng o Bk W

e artsay @Y sremerar ¥ &9 12122022 @1 WAUE UER H
T Sy & e § e 9T aneaR ¥ 96 @1 Ao fear mar Rred wdugm gariia
FRIG & W antEaR g1 O SIT=IeT BT Wt Hd 50 forenfiien HEledn artvar @l e
T Aty @ o e T fAeE (@ ) | srera o a9 gd A foen o afifa e
o A forg Pofy & s s TaT | geRT Rty g ffte el O 9wl $ g @ fafs
famgall o= =l gd faan-—fand & sowra frenfaerd gm Fefafaa gema/fde R -

A. Mandated Agenda :-

» Progress of work/ 0&M under Namami Gange:-

o IRGT B G H GV gRT aTd wer T & T a1 gk
@ araifa anilEaR ofFue ¥ dig W gRareEr wanfora Tl £ |

» ldentification and tapping; monitoring of drains/nalas bringing in liquid
and solid waste into the river within the district boundary:-

& TIWIGd B GEE F G BT HGTT ST TA7 {6 State  Program
Managemaent Group (SPMG) &R &d forar o @fAfe =1 “tributary
wisé plan\presentation” S- &g fEfa far war 2

& Sue arta M, Wy, fwss, 7 @) W FIT | 99 Afear 7
o m fefafed fIgell @ e 7 W@ R o0 §H AR, TR
uiferest uRue arieaR, Uil e artear, Riag 9 @1 tributary @I
TR o & ferv fAf3ra fasam 1 (“tributary wise plan\presentation”  #
fepiforfRad fawgaii & affaferd fbar sg |

1- Detailed Gap analysis ( capcity vs generation ) of sewerage for each town
falling along the river & and its tributaries with projections up to 2040.
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2- Action plan to fill the capacity gap.

3- Detaill of the existing STPs their compliance status and plan for
rehabilitation\up gradation (if required ad per CPCB\NGT norms).

4- Derailed status of ongoing pollution abatement work in the Basin.

5

Status of Industrial pollution In the basin.
6- Assistance required from Gol in General and from NMCG in particular.

7- 1EC and public outreach activity in the Dsitrict.

(@rfard) Sior S, TR e, Ygwa e, R fwr )

& GHYE GEITER @ AT Sewer Wisd AT B & HIRVT €Y TEA AL
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PHTATET TR ==t B TS |
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» Arth Ganga:-

< T WAl @ dow H aef T @ 06 YW SRS /TR # U Bl 6
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T FIATSAT 447 o WY gy aprelt 9o | s ) 9fifd g

=4l P 1 D |

PHOFO | & femT

1 Zero Budget Natural Farming HiY 9T

2 Livelihood Generation e fawmr
opportunities

3 Culture Heritage & Tourism ofRod fawmT

4 Monetisation of reuse of Sludge & | ST / SATH
Wastewater

5 | Public Participation farem faumT /N.C.C

6 Institutional Building 9 farT

B. Seasonal agenda:-

» SR AT BRI H—
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1. Introduction

The Ganges river is sacred in Hinduism and crucial for agriculture, transportation, and
industry, providing water for millions. However, pollution, overuse, and climate change
pose significant threats. To ensure its sustainability and the well-being of those
dependent on it, it is important to protect and conserve the Ganges.

Bageshwar district in Uttarakhand is home to three major tributaries of the Ganges river
- Pindar, Saryu, and Gomti. Pindar river originates from the Pindari glacier and flows
through the Kumaon region before merging with the Alaknanda river. Saryu river also
originates from the Himalayas and flows through the Kumaon region, providing water
for irrigation and power generation. Gomti river is another important tributary, flowing
through the Garud valley and merging with the Saryu river in the district.

The Pindar, Saryu, and Gomti rivers, which are important tributaries of the Ganges river
flowing through Bageshwar district, are facing several threats. The major threats include
pollution from domestic, industrial, and agricultural sources, overuse of water resources
for irrigation, and climate change-induced changes in precipitation patterns, glacier
melting, and river flow. These threats have serious environmental and health
implications for the local population and the ecosystems dependent on these rivers.
Additionally, deforestation and soil erosion in the catchment areas can lead to siltation
of riverbeds and decrease the water-holding capacity of the rivers, exacerbating the
impacts of water scarcity and floods. Therefore, there is a need for concerted efforts to
conserve and restore the health of these rivers, including measures such as sustainable
agriculture practices, afforestation, and better waste management practices.Explain the
need for an IEC plan to raise awareness and encourage action to protect and conserve
the rivers.

An |EC (Information, Education, and Communication) plan is crucial to raise awareness
and encourage action to protect and conserve the Pindar, Saryu, Gomti, and other rivers
in Bageshwar district. Through various communication channels such as social media,
radio, posters, and community events, the IEC plan can inform the local population
about the importance of these rivers, the threats they face, and the actions that can be
taken to conserve them. By raising awareness and promoting behavior change, an IEC

2
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plan can encourage individuals and communities to adopt sustainable practices, such as
reducing waste generation, promoting eco-friendly tourism, and adopting water
conservation measures. The IEC plan can also help mobilize community participation and
foster a sense of ownership and responsibility towards the protection and conservation
of these vital water sources.

2. Objectives

The objectives of the IEC (Information, Education, and Communication) plan for the
protection and conservation of the Pindar, Saryu, Gomti, and other rivers in Bageshwar
district are as follows:
e To raise awareness among the local population about the significance of these
rivers and the threats they face.
e To encourage behavior change and promote sustainable practices to reduce
pollution and conserve water resources.
e To promote community participation and foster a sense of ownership and
responsibility towards the protection and conservation of these rivers.
e To mobilize support from key stakeholders such as government agencies, NGOs,
and civil society organizations for river conservation efforts.
e To evaluate the impact of the IEC plan in terms of increased awareness, behavior
change, and positive impact on the health of the rivers.

3. Target Audience

The target audience for the IEC (Information, Education, and Communication) plan for
the protection and conservation of the Pindar, Saryu, Gomti, and other rivers in
Bageshwar district includes:
e People/Villagers living in the vicinity of the rivers who are dependent on them for
their daily needs.

1. Demographic characteristics: Typically rural population, primarily engaged in
agriculture, animal husbandry, and fishing. Age ranges from children to elderly.

2. Psychographic characteristics: May have a strong emotional and cultural
connection to the rivers. May have limited education and exposure to
conservation practices.
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School children who can be educated about the importance of these rivers and
encouraged to adopt sustainable practices.

1. Demographic characteristics: Typically between 6-18 years of age, attending
school in the district.

2. Psychographic characteristics: May be curious and eager to learn. May have
limited knowledge about environmental issues but are more receptive to
adopting new practices.

Local businesses and industries that use the rivers for their operations.

1. Demographic characteristics: A diverse group ranging from small-scale shops to
larger industrial enterprises.

2. Psychographic characteristics: May prioritize economic growth over
environmental concerns. May require incentives or regulations to adopt
sustainable practices.

Tourists and visitors who contribute to the pollution of these rivers and can be
educated about responsible tourism practices.

1. Demographic characteristics: Can be a diverse group, ranging from domestic and
international tourists to local visitors.

2. Psychographic characteristics: May prioritize leisure and recreation over
environmental concerns. May require education and awareness campaigns to
encourage responsible tourism practices.

Government agencies, NGOs, and civil society organizations working towards river
conservation efforts.

1. Demographic characteristics: Professionals and experts in the field of
environmental conservation and sustainable development.

2. Psychographic characteristics: May have a strong commitment to environmental
protection and conservation. May require resources and support from the
community and government to carry out their work.
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4. Key Messages

The Ganges river and its tributaries, including Pindar, Saryu, and Gomti, are
essential natural resources and play a critical role in the lives and livelihoods of
local communities.

These rivers are facing threats such as pollution, deforestation, and climate
change, which pose risks to their health and sustainability.

The protection and conservation of these rivers are necessary to ensure their
continued existence and the well-being of local communities.

Simple actions, such as reducing plastic waste, conserving water, and promoting
responsible tourism, can make a significant impact in preserving these rivers.
Government agencies, NGOs, and civil society organizations are working towards
the conservation of these rivers, and individuals and communities can support
their efforts.

The IEC plan aims to create awareness and educate local populations, including
school children, about the importance of river conservation and sustainable
practices to ensure the long-term health and well-being of these rivers.

5. Communication Channels

Community meetings and events - these can be organized in villages and towns
to engage with local communities and create awareness about the importance of
river conservation. (as they can directly engage with the local community and
generate awareness and support)

Festivals and cultural events - Festivals and cultural events can be used to spread
messages about river conservation to a wider audience. (as they can reach a wide
audience and provide an opportunity to promote cultural values and
environmental conservation)

School programs and workshops - Programs and workshops can be organized in
schools to educate children about the importance of river conservation and
encourage them to take action. (as they can help educate the younger generation
and create a long-term impact)
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e Collaborations with local organizations - Collaborating with local organizations
such as NGOs, community groups, and educational institutions can help to reach
a wider audience and create a larger impact. (as they can leverage existing
networks and resources to reach a larger audience)

e Mobile van campaigns - A mobile van equipped with audio and visual equipment
can be used to travel through villages and towns to engage with communities and
create awareness about river conservation. (as they can reach remote areas and
increase awareness through interactive activities)

e Social media and television - Social media platforms such as Facebook, Twitter,
and Instagram can be used to disseminate information about river conservation
to a younger audience. (as it can reach a younger and tech-savvy audience, but
may require a sustained effort to maintain engagement)

e Posters and pamphlets - These can be distributed in schools, community centers,
and public places to create awareness about river conservation. (as they can
provide tangible information, but may be less effective in creating behavior
change without additional support)

e Outdoor advertising - Billboards and hoardings can be used in high-traffic areas
to promote river conservation. (as it can create visibility, but may not be as
effective in creating engagement or behavior change)

¢ Interactive campaigns - Interactive campaigns such as quizzes and games can be
used to engage with audiences and educate them about river conservation. (as
they can be effective in creating engagement, but may require significant
resources and expertise to develop and implement).

6. Activities and Budget

Community Mobilization:
1. Community Meetings and Events:

Description: Organize community meetings and events to generate awareness

and support for the conservation of rivers. These events include rallies, street
plays, and cultural activities.
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2. Collaborations with Local Organizations:

Description: Collaborate with local organizations, such as NGOs and
community-based groups, to leverage existing networks and resources to
reach a larger audience.

3. Festivals and Cultural Events:

Description: Use festivals and cultural events to reach a wider audience and
promote cultural values and environmental conservation. Bageshwar is
confluence of Saryu and Gomti. Uttarayani in month of January is one of the
biggest festival. Uttarayani Kauthik at Bageshwar, Kapkot and Baijnath festival
will be used for community mobilization and awareness generation.

Capacity Building:
1. School Programs and Workshops:

Description: Conduct programs and workshops in schools to educate students
on the importance of river conservation and ways to protect them.
2. Training Workshops for Community Leaders:

Description: Conduct training workshops for community leaders to build their
capacity to undertake conservation activities and spread awareness among
their communities.

Behavior Change Communication:
1. Mobile Van Campaigns:

Description: Use mobile vans to reach remote areas and conduct interactive

activities to increase awareness about river conservation and promote
behavior change.
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. Television:

Description: Use television to reach a larger audience and promote behavior
change through messages, interviews, and programs related to river
conservation.

. Social Media:

Description: Use social media platforms to reach a younger and tech-savvy
audience and promote behavior change through engaging and interactive
content.

. Posters and Pamphlets:

Description: Use posters and pamphlets to provide tangible information about
the importance of river conservation and ways to protect them.

. Outdoor Advertising:

Description: Use outdoor advertising, such as billboards and banners, to create
visibility and promote behavior change related to river conservation.

. Interactive Campaigns:
Description: Use interactive campaigns, such as quizzes and contests, to

engage the audience and promote behavior change related to river
conservation.
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Budgetary Estimates

Tentative Activities

Estimated
Cost

Internation  June 21, 2023 Yoga and meditation sessions near the river, Rs 5,00,000
al Yoga Cleanliness drive,
Day Ganga Run,
Painting Competition,
Tree plantation drives
Ganga Arti
Azadi ka August 15, Cleanliness drive, community mobilization, cultural events, awareness Rs 5,00,000
Amrit 2023 campaigns, Rally/ Prabhat Pheri, conduct program in schools, wall
Mahotsav painting
Ganga November 4, River cleaning drive, public awareness campaigns, cultural events, ganga  Rs 5,00,000
Utsav 2023 arti, Rally/ Prabhat Pheri, conduct program in schools, painting
competition and quiz, wall painting
Swachta hi  October 2, Cleanliness drive in and around the river, community mobilization, Rs 5,00,000
seva 2023 awareness campaigns, Rally/ Prabhat Pheri, wall painting
Uttarayani  January Cleanliness drive in and around the river, community mobilization, Rs 10,00,000
@ awareness campaigns, wall painting
Bageshwar
Uttarayani  January Cleanliness drive in and around the river, community mobilization, Rs 5,00,000
@ Kapkot awareness campaigns, wall painting
Uttarayani  January Cleanliness drive in and around the river, community mobilization, Rs 5,00,000
@ Baijnath awareness campaigns, wall painting
Non event  Throughout Information, Education and Communication (IEC) materials including Rs 5,00,000
specific year poster and video films for display in schools, villages, wall painting etc.
activities Technical workshops for experts Rs 2,00,000
Print advertisements and social media campaign Rs 2,00,000
Film screenings Rs 1,00,000

Note: The above activities and estimates are indicative and can vary
depending on the specific context and location.

100



* a4 2023-24 ¥ FEUEAR Ryl wegf

Annepysp3(L)

'a‘;mqaafgm’mw,ﬁwﬂuqan‘rmaﬁ fe1% 31.10.2023 7@ Ha=
30| SR | wamT @1 am fesrhia gemiger (Twodiovo, @ qE< IO BT gt AT Rarfia + ge2 geERgY 2 gafy &l Iuafey
Ho | @1 A &SRR gERIgY Fon aw 9w anfe @t F1 gfaerg
wffera s gy
e Suary e Sudrar ] Sucifes |
AT%e | i wEm | Sawa |9 wen| aawe e | &=wa | b e’lm]ﬂ?am CELTIIIE I Ry s wep——
(0) | (cra #) @) | (o= ¥) (o) | wwEm @) | (= #) (®0) (eIt #) (R0) (e #) % ¥
(aﬁm (a+8) (5+9) (6+10) (7+11)
)

1 2 3 4 5 6 T 8 9 10 1 12 13 14 15 16 17

IR |artvgr a9 w 39528 | 3499 | 39528 3499 | 1363.99 | 6.5] 968.644| 4.620 | 175927 10.009 | 1363.924 8.119 | 771.528] 81.1 IU

QTR @9 WEiE areay

101



Sl g, FE) T T T GREMT HATCrd Y AR b 07 3y, 2016 B
fawg <@ 56 B B # WY AFRAR # T A B FErw Afed W gy Rerq yrdior & v
TR & B TROITNPT e / R YA e B S ARGIRGT &7 8 T g
Aredt AR e fear simar g

Areel ARG TN ALY &) Fergd Al ¥ YGEU Bl A B FARID B SO
I 3 WRIAS AR D ERE ¥ STARIHS SU 4l | W A et afe ag
I8 B U ¥ N Y 3H R B ST B SygRIeTd Hriad) &g fren v Ay @
el @ e A o Fahd 8 |

( 1)
arezer, forem afafy, sreaR /
. |IgaR |

prafag NrenfEer), Irvax |

m_-z)g / fa=Tas: 1 dos 2023 |

yfafef—fm= @ gaemet vd sravgs SrdarR) gq Uit
1. TROTfeTT JeUe], dHTYaR |
2R GEgd JEYE, HURIE /TS |

R e T Wi, IR @ g e |
AT JE j:‘ B NG CRIDR
ens .14 J0 /.._%323 e 3/3 Ei
L. L&k.. . areer, forer T |f, arTeaR /
S Suk oot forenfer, anear |
seiio I™o U0 40 3i0

102




24527

AT

ol HaeH, a1 faer gd T ERer §3rerd B e fAid 07 Sy, 2016 ©
fa=g H@m 56 @ #9 § SUE ARITER H A1 A& B Gerdd qfedl | ¥ Rerq arior af vd
TR & g AR ovenet /TR Yurd el B 9ue AfeRar &3 gg vaq gN
dree AeEN A faar S € |

Ared ARHETY T T DY FErdH Afadl # UGHT Bl b £ IMAID HaH IO
qAT 39 e AfGAl & WREVT ¥ SUIRIAG SUd H1 | W Aled Afarl afd a8 v
48l @Y Uit € O 9 39 ARY D) AR P STANTHS Brigrel e e qw wfAf &
eIy B A H o FHd B |

re)
areger, forem T afdfa, amvav/
forenfaer, arear |

Faterd fSrenfrer), IryaR |

Hem-B6G / fa=riap: 118 2023 |

wfafaf—fm= &1 el @ srawgs sriaE 8q ufta—
1. TRUTeTehT 3egel, 9TIer |
2R YA e, HIBIC /THS |
wfafef— wewn wfya, e T wffy, arear o gaad afta

(TR UTe)
aezer, foram T afafy, arwaR /
frenfaer, artear |

103



mu‘-ﬁ“

i}\’%’?t*/ o 24528
el ST

viel e, TR AP T4 v \Rer WAy Y siftngee w07 sraesy, 2016 B
farg ¥ 56 & @9 # SR AreR § W Al B wEEe ARG @ ar-ua B a5 §
TP JFTEHI & AT FO DY S ARABIRAT &7 3G Yaq g Areel Sier i
ST 2 |

ﬁwa@m@ﬁmﬁaﬁwaﬁzﬁﬁﬁwaﬁmﬁ%@mﬁwwm
A1 71 FERE A @ R 2 STARIS SU BN | A Ase At afe a8 dur
TE TR U E A I T AR P AGRAT B SUARIHS SR & Roren o afRy
AeTer & 2 ¥ o way ¥

( ure)
afeer, foren |fafa, srtear /
orarfasrd, artvey |

SR ARSI, qrvaw |

T -515‘ / fa=1ia: 13+ Jos 2023 |
wfcfer—fFr= &) el dfta—

e wfer, e wfRY, anew) D FO

2% fdrd SR, arrgax |

3.Rren e IR, IrwER |
m—ﬁmﬁwﬁmﬁmﬁﬁa%maﬁqﬁﬁmﬁﬁmwﬁg

3rguTe gl¥ea -

198 faer AREN, aRvaR /Twg / Fudie |

2. forel demgd It Afdierd), arreaR |

18/16 b S
(L(,f‘ ,,,,, ‘ |
it .

104




L —@ —— _— — —_—

24529
TN

ww,wmwwmwwwmmmmm, 2016 &
ﬁgm@se%mﬁmmﬁﬁmﬁﬁaﬁmmﬁqgﬁ%méﬁw
Wﬁaﬁ%@%ﬁm@%m/m@mm&ﬁmaﬂwﬁmm%@mm
sl siferEr Tl fsar srar 8

en-%G / f&=rap: |18+ 2023 |

wﬁ%ﬁ:—ﬁmaﬁwwanmwﬂa@%gﬂﬁﬁ—

1. RUTSThT JHeae], qrTeay |

2R YA HEhE, PUBIC /T |
Hﬁ%ﬁ-m%ﬁmﬁwﬁmﬁﬁﬁaﬁmaﬁw%l

(TR UTe)
Feged, e T |y, IR /

fSrenfiers, amvay |

105



Annexure-2(N)
Tributary wise plan District B&48B@ar(District Ganga Committee)
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Rudroprayag, Bageshwar, Champawat, and
Udam Singh Nagar were created in 1997




Tributary wise plan District Bai8ivar(District Ganga Committee)

1. The major river saryu originates from surmool(saudhara) in block
kapkote from where it travels a distance of approximately 75 km,s
finally coinciding with river Gomti at district headquaters Bageshwar.
2. The river is linked with spritual and emotional attachement of
people in whole of kumaon region and the holy Baghnath temple is
located on its banks.

3- Urban pollution load on the river is a major cause of concern for

ecological balance of the river.
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Tributary wise plan District Bai8B@ar(District Ganga Committee)

1. It is estimated that the major towns along the river and its
tributaries generate approximately 9.0 mld sewer.

2. Total of 9.0 mld sewerage generation gap is to be treated in district
ganga action plan.

3- The schemes under GAP were classified into core schemes

(interceptions and diversions schemes and S.T.P).
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Tributary wise plan District Bai8Bwar(District Ganga Committee)

1. Estimates and detailed project report of sewerage generation and
Its treatment are under preparation in J.I.C.A programme for
Inclusion in GAP analysis.

2. Some breif details of Bageshwar sewerage scheme is attached in this
presentation and pre-planning for the same is under process for
kapkote nagar panchayat covered under (amrut 2.0) and garur
nagar panchayat will be covered in (amrut 2.0) programme

respectively.
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Tributary wise plan District Bai8B#ar(District Ganga Committee)

1. There is no scheme at present in town Bageshwar and presently
iIndividual household soak pits are in use in the entire district and its
perry urban areas for disposing off domestic sewer, once the scheme
gets financial and administrative approval after allotement of funds
form government of Uttarakhand it will be immensely effective in
treatment of domestic effluent and helping in reducing the pollution
burden on river saryu, thus achieving the goals and targets of district
ganga committee which inturn is solely responsible for clean ganga

campaing.
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BAGESHWAR SEAWBERAGE SCHEME

(Proposed under Hon’ble CM Declaration No. — 885/2017)

Block - Bageshwar District - Bageshwar

Implementing Agency

E.E., CONSTRUCTION DIVISION, UTTARAKHAND
PEYJAL NIGAM, BAGESHWAR ;5




Latitude - 29°50'12.89"N
Longitude - 79°46'20.51"E

Bageshwar is
a Nagar Palika
Parisad in
the Bageshwar

district. It is
situated at about
188 km from
Pantnagar Airport &
154 km from
Kathgodam Railway
Station
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WARD BOUNDARY-(WARD -1 to 11)

WARD MAP OF BAGESHWAR TOWN
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XX Ward Name

WARD NAME

WARD 1 - BILONASERA

WARD 2 — NARAYNDEV

WARD 3 - JWALADEVI

WARD 4 - NANDIGAON

WARD 5 - BAGHNATH

WARD 6 - THAKURDUWARA
WARD 7 — KATHAYATWARA
WARD 8 - MANDALSERA NORTH
WARD 9 - MANDALSERA SOUTH
WARD 10 - MAA CHANDIKA

WARD 11 - VENIMADHAY




POPULATION &%%ER DISCHARGE

Year I;’r::: n-'r Base Year Intermediate U\Z’:r"ate
2023 - 2025 VYear - 2040 2055
Population 45196 46488 56182 65878

Sewer

\ 49 MLD 502 MLD 6.07 MLD 7.12 MLD
Discharge
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ZONE BQUNDARY

ZONE MAP OF BAGESHWAR TOWN

2
o

=
-

COVERAGE OF WARD
UNDER 4 ZONES

ZONE 1 - Ward-1, Ward-
2, Ward-3, Ward-4,
Ward-5 & Ward-6 (PART)
ZONE 2 - Ward-6 (PART)
& Ward-7

ZONE 3 - Ward-8 &
Ward-9 (Part)

ZONE 4 — Ward-9 (Part),

Ward-10 & Ward-11
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PROPOSAJ, O SCHEME

SEWER NETWORK
Total Length of Trunk and Branch Sewer Network is 130 km.

HOUSE HOLD SEWER CONNECTION

Proposed - 4633 Nos.
SEWERAGE PUMPING STATION
Proposed - 10 Nos.
SEWERAGE ZONES
Proposed - 4 Nos.
SEWER TREATMENT PLANT
Proposed - 4 Nos. (Zone 1-2.6 MLD, Zone 2 -1.2 MLD,

Zone 3-1.4 MLD & Zone 4 - 1.0 MLD)
APPROX. ESTIMATED COST OF SEWERAGE SCHEME

—Rs. 148.00 CRORES
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GARUR NAGARPANCHAYAT

Block - Garur District - Bageshwar

Implementing Agency

E.E., CONSTRUCTION DIVISION, UTTARAKHAND
PEYJAL NIGAM, BAGESHWAR 117




Latitude - 29°50'12.89"N
Longitude - 79°46'20.51"E

Garur is a Nagar
Panchayat in
the Bageshwar
district. It is situated
at about 188 km from
Pantnagar Airport &
154 km from
Kathgodam Railway
Station.lt is situated
along the river gomti
which is the mainstay
of water and
irrigation in this

entire ajeg-



ZONE BOWNDARY

SanitationMap. % b L UK LT/
e, PR COVERAGE OF WARD

UNDER GARUR
1.NAGARPANCHAYAT
2.NAUGHAR
3.PAYE
4.GARUR BAZAR
5.GARKHET
6.GARSER
7.BHAKUNKHOLA
8.SYAIDETEET
9.PHULWARIGUNTH
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PROPOSAJ, £ SCHEME

SEWER NETWORK

Estimation of sewer network will be taken up under
amrut2.0 programme respectively .It is calculated that a total of
0.9mld domestic sewer will be generated in whole of the nagar
panchayat garur by the year 2040,thus a total of 0.9 mld sewer is to
treated and addresed under district ganga committee proceedings.

HOUSE HOLD SEWER CONNECTION
Proposed - 7623 Nos.
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KAPKOTE NAGARPANCHAYAT
-

Block - Kapkote District - Bageshwar

Implementing Agency

E.E., CONSTRUCTION DIVISION, UTTARAKHAND
PEYJAL NIGAM, BAGESHWAR 5,




KAPKOT(N.P) RGZATION ON MAP

STATE
UTTARAKHAND
BAGESHWER [ \.-ﬁ
’ DISTRICT



KAPKOT NAGAR PANCHANYAT IN GOOGLE EARTH

#5 } i Latitude - 29°56'56.63"N
‘ " ; Longitude - 79°54'5.32"E

E‘Pandgr Gaen Hsiidlg

Kapkot is a Nagar
Panchayat in
the Bageshwar district. It
is situated at about 215
km from Pantnagar
Airport & 180 km from
Kathgodam Railway

Jasrauli

B £5iiDingia et T Station.lt is located in

3 upstream of river saryu

which is the mainstay of
this whole area with

respect to drinking water

and irrigation activities.
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WARD BQIINDARY

KAPKOT NAGAR PANCHAYAT :- WARD-1to 7

Ward Boundary .
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WARD NAME

WARD 1 - MANDALKHET

WARD 2 — KAPKOT BAZAR

WARD 3 - SHIWALAY

WARD 4 - BHARARI

WARD 5 - AITHAN

WARD 6 - PALIDUNGARA

WARD 7 - KHIGANGA
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PROPOSAJ, ), SCHEME

SEWER NETWORK

Estimation of sewer network will be taken up under
amrut2.0 programme respectively .It is calculated that a total of
1.9mld domestic sewer will be generated in whole of the nagar
panchayat Kapkote by the year 2040,thus a total of 1.9 mld sewer
is to treated and addresed under district ganga committee
proceedings.

HOUSE HOLD SEWER CONNECTION
Proposed - 17968 Nos.
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